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come back to the House. The recom-
mendations and the action taken may be 
placed on the Table of House. Apart from the 
record of the House, they are there, but I 
shall certainly see which of them have been 
accepted, which of them a;re   under   
consideration. 

THE    DEPUTY  CHAIRMAN:      You 
see. . .(Interruptions). . .Order. 

SHRI TINDIVANAM O. VENKA-
TRAMAN (Tamil Nadu): Madam, one point 
only. The Verma Commission Report has 
been placed on the Table of the House but we 
have not got a copy of it. We have applied tor 
it but nobody has responded  to that.    I am 
very sorry... 

THE DEPUTY CHAIRMAN: But the 
copies are supplied. Only then the House will. 
. . (Interruptions), . . 

SHRI TINDIVANAM G. VENKA-
TRAMAN: Please supply us a copy. 

THE DEPUTY CHAIRMAN: I will find 
out.-. 

SHRI TINDIVANAM G. VENKA 
TRAMAN: This is a most important 
thing.  

THE DEPUTY CHAIRMAN: I will find 
out. I know that it was tabled.. (Interruptions) 
Now everybody, all the Members, should get 
it. All right. It is a very serious matter. Rajiv 
Gandhi's assassination and also what is 
happening in the country today, all these 
bomb blasts in various part's of the country 
there could be a possibility that there is some 
nexus among them and to find Out what the 
truth is the Government should take necessary 
action. Now, that is all. . . (Interruptions). . . 

SHRIMATI JAYANTHI NATARAJAN 
(Tamil Nadu): Madam, I want to speak on 
another issud 

SHRI SUKOMAL SEN (West Bengal): 
Madam, I want to know...     

THE DEPUTY CHAIRMAN; Other issues 
are there. Once my observation is 
made. please take your seat. . . (Interruption) 
.. . Not on this . . . (Interruption) ...Not an 
this. Not this. . .(Interruption). . .Not on this 
issue. It is one and the same thing. 

SHRI SUKOMAL SEN: Madam, the 
Home Minister should tell us whetner 
they have contacted the U.S. Government 
and what the reaction of the VS. Gov 
ernment  is.  

THE DEPUTY    CHAIRMAN:    That 
will   come   together when  the    Calcutta 
report will be given. You can then ask * the    
Government  because   there is    no point in 
raising it now. Nobody can ans- 
we   just   now.   Please   sit       down. .    (In-
terruptions). . . 

SHRIMATI JAYANTHI NATARAJAN: 
Madam. I want to raise another issue. 

THE DEPUTY CHAIRMAN:    I will 
allow you. 

DR. JINENDRA KUMAR JAIN Madam,    
please allow me  to raise    an 
issue. 

THE  DEPUTY   CHAIRMAN:       No. I 

said no. You don't di»turb. 
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THE DEPUTY CHAIRMAN: If you are 
moving a motion of privilege you can give it 
to the Secretariat and then we will put it 
before the Chairman and his decision would 
be final. 

SHRIMATI KAMLA SINHA: O.K.. 

Madam. 

(Interruptions). 

SHRIMATI TINDIVANAM G. VEN-
KATRAMAN (Tamil Nadu): Madam. I also 
want to raise an issue regarding 
Doordarshan. They are not able to correctly 
pronounce even the names of the parties. 
'DMK' they are not able to pronounce.. They 
say 'Dumka Party'. They should know low to 
prenounce the names. 

 

SHRI JOHN F. FERNANDES (Goa): 
Madam ....... 

THE DEPUTY CHAIRMAN-. What is 
that?  We are  not discussing  Doordarshan 

(interruptions). 

SHRI JOHN F. FERNANDES: Madam, I 
made enquiries with the Doordarshan staff 
and they said that they were not responsible 
for the mistakes because the news was 
reported to them by private correspondents. 
So, I would request the Minister to see that 
their own correspoa-dents are appointed here 
and news should not be taken from private 
correspondents. 

THE DEPUTY CHAIRMAN: I will discuss, 
the matter with the Minister and we will see 
that these mistakes do not labour I will ask 
the Secretariat to sup-the list of the Members 
of Parliament with their party affiliations to 
those people who cover the news so that they 
have the list which they don't have already. 
They should l|ave that paper to refer to. That 
matter is cover now. (In. terruptions). . . 

SHRI TINDIVANAM G. VENKAT-

RAMAN:   Apart from  that,  one      more 
point    is-. . . (Interruptions) . . . 

THE DEPUTY CHAIRMAN: Shrimati 
Jayanthi Natarajan. 

 

 

I am not a defector. 

I will give a privilege notice. 
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THE DEPUTY CHAIRMAN: I will find 
out. 

RE. DEMAND  FOR     BAN     ON   BJP 

RALLY  AT MADRAS 

SHRIMATI JAYANTHI NATARAJAN 
(Tamil Nadu): Madam: the entire House has 
been agitated over the very serious situation 
prevailing in the country.    (Interruptions) . . 
. 

THE DEPUTY CHAIRMAN: Order, 
please. 

SHRIMATI JAYANTHI NATARAJAN; 
Madam, with all the bomb blasts a serious 
situation is prevailing in the country and the 
Members have already spoken about the 
threat to Delhi. There may be a threat to 
Delhi. The next city is possibly Madras.. We 
don't know. So far, there is no threat. Madras 
is a major metropolitan sity. There is going to 
be a posstble threat to Madras also. Obviously 
the target of all these people is crowded areas 
where people gather. Unfortut-nately further 
attempt has been made to communalise the 
situation so that there will be riots in the 
country and we have noted the connection 
between the Bombay riots avid the later bomb 
blasts'. In that view of the matter the reports 
appearing in the morning papers that Mr. 
Advani will be addressing a major public 
meeting in Madras city cause grave concern 
to the people of Madras city. (Interruptions). 
.. 

SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu): The meeting should  
be   banned,    (Interruptions) . .. 

SHRI MISA R. GANESAN (Tamil Nadu)- 
The BJP (should be banned. (Interruptions) 
... 

SHRI TINDIVANAM G. VENKAT-
RAMAN: We must take precautionary 
measures. What she says is correct. (In-
terruptions). . .It is perfectly correct. (In-
terruptions) ... 

SHRIMATI JAYANTHI NATARA. 
JAN: It is a serious matter, Madam. If 
the BJP is allowed to hold a public meet 
ing by the State Government at the Ma 
rina grounds—we understand that-the State 
Government is helping them gather a 
huge crowd there—this will be a target 
\Ve hear reports that the State Govern 
ment is asking truck operators to bring 
large crowds. We hear that the poor 
people of Tamil Nadu, the people of 
Madras city, will be in great dager and 
that this will be a prime target. I there 
fore, feel that it will not be possible to 
maintain. ... (Interruptions)...I  think the 
Home Minister has taken action. The 
Home Minister has already written to 
the Chief Minister of Tamil Nadu. ... 
(Interruptions).  

 

SHRIMATI JAYANTHI NATARA-JAN: 
Madam, the entire House has been agitated 
over the  serious bomb  blasts in 
bombay   and   Calcutta.    (Interruptions). 


